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INVITATION

Government Law College, Thiruvananthapuram,
Kerala, extends an invitation to your esteemed
Institution to participate in the 10th National ADR
Competition for the KELSA Trophy, 2024. The Ly
competition will be held in a hybrid fommat, W%
Preliminary Round being held online. Af the safné¥ ?
time, Semi-Finals, and Final Rounds Wi?lu%i‘zoé@uctéﬁ
on campus.in offline format. This eyenthi Iigbtatﬁ%\
significance of Alternative Dispute Resol i ondng‘ YRR

ion
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mechanisms and the power of dialogue arld coopera
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in building a society grounded infairnessg mutual
understanding, and sustainable grogress.;




About the Institution

The Government Law College, Thiruvananthapuram,
established in 1875, is one of the oldest institutions
Imparting legal education in India. Affiliated to the
Faculty of Law of the University of Kerala, the college is
supervised and cantrolled by the Government of Kerala.

The college conducts courses in LLM Degree of 2 years
duration in 4 semesters with specialisation.in
Constitutional Law & Criminal Law, Criminologyand
Penology, International Law and LLB Degree course of
3-year duration in 6 semesters and LLB Degree course of
5-year duration in 10 semesters. Admission to each course
IS made through a common entrance examination
conducted by the Commissioner for Entrance
Examination, Govt. of Kerala.

With a well-experienced and eminent team of faculty, the
college produces top scorers of the University every year.
The College has a well-maintained Library and reading
room to facilitate students.



PARTICIPATION AND ELIGIBILITY

The competition will be open to all Law Colleges and Law
Departments students recognized by the Bar Council of
India. The participation is limited to undergraduate
students in law both in the 3-year and 5-year schemes
undergoing regular courses. A college/department can send
a team comprising three students, who have to deal with
the role of the Claimant, the Respondent, and the

Rapporteur. 0
AN
\E 47 ‘( b
REGISTRATION f ; ,.;% %2\
Provisional registration shall be affeq,ted by r‘glstefi n‘go st
Google form: n} A
23" October 2024. / | =g,

.€\Ll'\~\\

The selected teams shall report forfverificati
13" November 2024 through Go@gle Mee&tZ;
rounds will be held online, an the semi
respectively will be held offline,

) at 7.30 p.m. on
he preliminary
als and finals

The teams selected for the semr?? Is must-Znd their travel
plans by 16th November 2024. Their travell_\; xpenses shall
be borne by the respective institutions. &)

\‘O a.m. on 20t

The teams shall report to the v ‘ ue at
November 2024.

:0

{hq selectgd participants
or 24 urs. Further

Accommodation shall be providé‘d _
from 19" November 2024 at 6:00
accommodation details will be inti

“ *-i\ é\\
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https://forms.gle/QHv2tZSQYNvB6das9

SELECTION PROCEDURE

The teams shall be selected on a FIRST COME, FIRST
SERVE BASIS.

The maximum number of teams selected SHALL BE
LIMITED TO 20.

A registration fee of Rs. 1500/- (Rupees One Thousand
Five Hundred only) at the time of registration and ,,

transaction details are to be attached to the prowdgd
Google form. ,%“\

!.,; \(,‘«%
’\

Bank Alc No. — 67152804535 (SBI, V&ka&Bh an) 5\\
IFSC — SBIN0070415 &,

A/c Holder Name — Principal Law CoII |

DRESS CODE 2

The dress code for the part|C|p, ts during
shall be as follows: % -

sessions

white salwar kameez or white shirt and black pants for the

Female participant: white safee and tig blouse or
speaker. The Rapporteur shall wgar a blk coat also.

Male participants: White or b\a
for speaker. The rapporteur shall
tie also.
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COMPETITION RULES AND REGULATIONS

Anonymity of Participants

The Team shall not reveal their identity anywhere in the
script or at the time of presentation. At the time of

— registration, a team code will be allotted to the teams.

Throughout the competition, the Team will be |dent|fr

by
their respective codes.

Competition Procedure
The competltlon shall consist of 3 roun%& \{ 5’ *%

1. Prelims - For this round the team wHkha\ia to do a\J »\
play based on the problem given, Two of the teé =
member acting as the parties and the thlr“ ember as a

eir aggre te score In
the prelims WI|| be selected toshgs.round. .
scripts will be exchanged alonga/wth the re i

semi final round will be selectgcrj a
claimant, respondent and rapportét
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Format of the final round will be ti8\salne as-he semi

finals. y (il © La
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Duration for Performance

Preliminary Round - 30 minutes
Semi Finals - 45 minutes
Finals - 45 minutes

s Memorandum
/

The script memorandum shall consist of a g"r’feral

explanation of ADR and the rationiale, for the’

[technique selected by the team alon with

references in 20 pages (A4 size paper):3\ritter srqupts ,‘
either side shall consist of a general irffod |on:‘ I’Ief?

on ADR, explanation of the given, metho acts Q issu

depositions, and the clalms/demand/prair a,{.ong:\ ;§/|ths
exhibits or evidence, extracts, etc. at a maX|mum of 20
pages. 20 marks will be awarded, for it. "'

Scripts for each role play shall prepare ¥and submitted
by each selected team throughQ e google f

09" November 2024, %W

Each team shall prepare scripts
problems. Only teams qualified &

Further, hard copies in trlpllx
institution on or before 12" No

There shallglie an interface of te ms from thesemlflnals
onwards. ONe of the participants of “’[hust"v 1-8S.§

by them shall act as the rapporteur during
of the other team: There will be an exchati
respective teams in advance.


https://forms.gle/ebZ2XDkssFY3jBN96

Fixture of competition and evaluation

The fixture of the competition will be shaped through a
draw of lots well before the commencement of the various
sessions. The college reserves the right to make any
necessary alterations. AL

Competition Basis -, Criteria/ |
rounds "" D '
77 {

1. Preliminary rounds | League “ ge 3
| pio : r‘g }
2. Semi-Final Knockout |} 5‘3 2
/
3. Final Knogkout gregate

e

A bench comprising judges sela A . o
judges drawn from an array of iuris

round and 45 minutes in the se\n
respectively. .

Scoring | N\ T
(@) 20 marks for Script (Common dlst’b“
rounds) « e
(b) 180 marks (60 for each participant in &
(c) The marks will be distributed as follows:




(i) Role identification

(i) Script development

(i) Stage performance and communication skills

(iv) Individual skill and capability

The above shall be tested along with the overall
conceptualization and presentation of the theme (10
marks will be awarded for each item.) (d) Individual
prizes will be awarded based on total marks secured by
each participant for all rounds and their performance,;ghall
be adjudged separately. Team prizes will be awarded,
based on the selection round and total:gitlay m ks iy al
rounds. If the same person participates‘ig more,t | 2
round, his/her average marks shall be cetinted or) Q
adjudging their position. Marks will bé%awaided BY the{',
Chairperson of the judging panel on each r@tind nd their:
decision shall be final. In the matter of’ﬂjs teg@r_’_@ﬁ
complaints, the decision of the Appeal Committee chaire
by the Principal, Govt. Law College, Thirélvananthapuram
will be final.

Q
L
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ACCOLADE FOR TEAMS

Ever-rolling trophies, cash prizes, a
for winners, and every participant
certificate of participation. Honour
include:

a. Best Team
b. Second Best Team

Cc. Best m ofteur
d. Belit! Et‘
e. Second Best Script



IMPORTANT DATES

2%”0' October 2024 Last date of Registration
» »

On or before 24" October | Confirmation Mail and

2024 ﬁE Team e Assig |

oth No;/ember 2024 Last date for :
submitting Softc Q.

[ 12" November2024 Lastdateforp ,
4 j - submitting ard

A8

14" November

: Inauguratid‘n

| 15t November 20:

20" November 2024

et
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Any clarification can be sought from the below-mentioned faculty:

FACULTY CONVENER L f
Dr. Rini M V .
Assistant Professor
Government Law College
- et
» TOVERERIGETE ™

2

3

F_*U LTY CO-ORDINATORS

Dr.Moneyveena V R

late Professor %
s nt Law College P

nanthapuram.

Assistant Professor
Government Law College
Thiruvananthapuram

e



JOINT CO-ORDINATORS

Dr. Hameema M
Associate Professor
Government Law College,
Thiruvananthapuram

Dr. Sanju V K

Associate Professor
Government Law College,
Thiruvananthapuram

Dr. Bindu S

Associate Professor
Government Law College,
Thiruvananthapuram

Dr. Sheema S Dhar
Assistant Professor
Government Law College,
Thiruvananthapuram

Sri. Viji S
Assistant Professor

Government Law College,
Thiruvananthapuram

o
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Dr. N L Saji Kumar
Associate Professor
Government Law College,
Thiruvananthapuram

Dr. Krishnakumar G
Associate ProféSsor

Government Laliy Coll
Thlruvananthqujram f

Dr. ThajilG B,\ ‘ Y
Associate Professas ‘A _n¢
Goverr{ment Lawiollege

Sri.fg lMohan'M |
Assisgant Professo,

Gove?ﬁqent Law




Smt. Veena A K
Assistant Professor
Government Law College,
Thiruvananthapuram

Smt. Sangeetha Issac
Assistant Professor
Government Law College,
Thiruvananthapuram

Smith%ohn
Assistant Professor
Gov

o
Thiruvanant| n

~ Sreedutt V§ 1
- Assistant Professor
(on Contract Basics)
Government Law College,
Thiruvananthapuram

13

Dr. Anju Rajan

Assistant Professor
Government Law College,
Thiruvananthapuram

Dr. Manjusha Susan George
Assistant Professor
Government Law College,

Thiruvananthapuram

o
iy

Pralnth Lal T §
Assistant Pro
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APPELLATE COMMITTEE

Dr.Santhosh Rajan

Professor

Government Law College,

Barton Igll, Thiruvananthapuram »

Dr. Meg}% Kumari S
iate Professor

Government Law College,

Barton Hill, Thiruvananthapuram

Smt. W

Assistant Profes
- Government La
 Barton Hill, Thi
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STUDENT COORDINATORS

ASHIFA A SAHEED - (Ph No. 8078770331)
ARUNIMA KAKKAT - (Ph No. 6282555907,
SIDHARTH M J - (Ph No. 7558835%1) ’
JONATHAN PHILIP - (Ph No. 8281303802)




